
NATIONAL LAW TRIRtJNAi, iotl' '

CORAM:

MUMBAI BENCH. MUMBAI

Present:

T.C.P No. 87 l{MAHI12006

SHRI B.S.V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE,CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI{Y LAW TzuBUNAL ON 16.OA,2O17

NAME OF THE PARIIES: Dilip Timblo
V/s.

M/s. Sociedade De Formrnto Industries Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397-398 of the Companies Act 1956
and 241 1242 of the Companies Act, 2013.

S. No. NA I\,{E D NATION SIGNATURE

ORDER

TCP 87l397-398/NCLT/MB/MAH/2006

Wrongly on Board. List this matter as fixed earlier, i.e. on 21.8.2017.

!d/:
V. NALLASENAPATTIY
Member (Technical)

ldl:
B.S.V. PRAKASH KUMAR
Member (ludicial)


